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(b) if so, the reaction of Gowmmeot to 
the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME. AFFAIRS, AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONIC" AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) According to information 
received from the Government of Kerala, no 
lucb slatement was made by Shri Mohammad 
Iamail. 

(bl 0011 not arhe. 

e ~ on Law aDd Order IIt_tIDn in 
Welt Benl!'al 

*139. SHRI Y. A. PRASAD: Will 
tbe Minisler of HOME AFFAIRS be pleased 
to state: 

(a, whether il is a facl Ihal she has 
asked Ibe Wtst Bengal Government 10 send 
a weekly report on law and order siluation 
in the Stale ; and 

(b) if so, the details of the reporls 
Goveromcnt have received during the last 
one month? 

THE PRIME MINISTER. MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHlj : <a) aud tb;. The Siale Govern-
ment of Wesl Bengal has been asked to send 
a we,kly report revieWing mt., alia, the law 
and order situation in the Stale. Tbe reporls 
received iDdic:ale that the law and order 
aitualion eontinues to be a matter of 
c:onc:crn. 

Fore .. n Airlines Indulging 10 U .... cattlng 
Fare 

-140. SHRI K. P. SINGH DBO: 
Will the Minilter of TOURISM AND 
CIVIL AVIATION be pleased to Itate : 

(a) wbether il is a faet that dllpite 
Government', warninl. certain foreiln air-
lincs operatinl throulh India continue to 
Indulge in under-c:uttiq resulting in heavy 
1_ to Government in traillc revenue ; 

(b) if 10, the details thereof: and 
(e) !be actioD takon or propoaed to be 

taken by Govllmment in the matter ? 

THE MINISTER OF TOURISM AND 
CIVIL AVlATlOM (DR. KARAN SINGH) : 
(a) IDII (b). ao..aa.tare ... till, 

some International "'rIiDes indulill iD this 
malpractice which results in diversion of 
traffic and 10,58 of foreign ellchange. 

Icj The Aircraft Rules are being amcn· 
ded so as to make it <,bl igatory on the 
airlines to submit their tariffs for approval 
to ~ Civil Aviation Departmcnt. The Rule 
will also provide for adequate penalties for 
infrinlemcnt. Goveromer,t are ~ consider-
the establishment of a Cell which will carry 
out preliminary enquiries into such mal-
practic:es. 

Recommendations of ".R.C. for creation 
of a National Society CouDcll 

*141. SHRI RAM KIl>HAN GUPTA: 
Will tbe Mioister of HOME AFFAIRS be 
pleased to .stale at what &tage is the propolBl 
for the creation of a Nlltional Security 
Council under the Chairmanship of the 
Prime M ioistcr as suggestcd by the Study 
Team of the Administrative Reforms 
Commission ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AfFAIRS (SHRI 
RAM NIWAS MIRDHA!. The prorcsal 
in question 'ASS made in are-port f'ut'lmitted 
by thc study tram on defence na ~  10 the 
Adminislrative Reforms Commission. The 
latter wa. unable to fOlTlCulale its own 
rccommendations in this field because of the 
late submission of the sludy leam's report. 
The question of the action to be taken OD 
this and other study tcams;workinB sroups 
reports not considered by thc Commission is 
under cilaminalion. 
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